-,

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DIRECTORATE OF TRAINING & TECHNICAL EDUCATION
MUNI MAYA RAM MARG, PITAMPURA, DELHI-110034.
(CO-ORDINATION BRANCH)

No.F.3(103)/2019/VS/US/.Q No.29/CDN/TTE/ 666 — 66 | Dated lCI/d‘J /19

To,

The Deputy Secretary,
Delhi Legislative Assembly,
(Question Branch),

Old Sectt., GNCT of Delhi.

Sub: Vidhan Sabha Un-Starred Q. No.29 asked by Smt. Pramila
Tokas listed for 22.08.2019.
Sir,

Kindly . refer to  yeur lefters “No. S F.41(B-DHMVI/2015-
20/VSS/QC /2155 dated 13.08.2019 on the subject mentioned above.

In this regard, | am directed to forward the reply of Vidhan Sabha
Un-starred Question No.29 in r/o this Department, for further necessary
action at your end.

This issues with the approval of the Competent Authority.

Yours faithfully,

Encl: As above m

I SNbE )

ADMINISTRATIVE OFFICER (CDN)
No.F.3(103)/2019/VS/US/.Q.No.29/CDN/TTE/ § 66— 461  Dated :/9/03 1y
Copy to :-

1. The Director (DIP), Govt of NCT of Delhi, Old Sectt., Delhi-54 along-
with 150 copies of reply to the above question for further

necessary action.
%@\”\
(JITENDER)

ADMINISTRATIVE OFFICER (CDN)
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